
ITEM NO.24               COURT NO.4               SECTION II-C

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (Crl.)  No(s).  351/2021

(Arising out of impugned final judgment and order dated 17-12-2020 
in CRLMC No. 2342/2020 passed by the High Court of Delhi at New 
Delhi)

MANOJ KUMAR TIWARI                                 Petitioner(s)

                                VERSUS

MANISH SISODIA & ORS.                              Respondent(s)

(IA No. 104190/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 4318/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 4319/2021 - EXEMPTION FROM FILING O.T.
IA No. 10181/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 104187/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 25714/2021 - VACATING STAY)
 
WITH SLP(Crl) No. 658/2021 
(IA No. 35917/2021 - EARLY HEARING APPLICATION
IA No. 9186/2021 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 9187/2021 - EXEMPTION FROM FILING O.T.
IA No. 25691/2021 - VACATING STAY)
 
Date : 21-09-2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE S. ABDUL NAZEER
         HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN

For Petitioner(s) Mr. R.Venkataramani,Sr.Adv.
Mr. Surender Kumar Gupta, AOR
Mr. Chitvan Singhal,Adv.
Mr. Rajeev Gupta,Adv.
Mr. Neeraj,Adv.
Mr. Amit Tiwari,Adv.
Mr. Mudit Bansal,Adv.
Mr. Usman Khan,Adv.
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Ms. Pinky Anand,Sr.Adv.
Mr. Neeraj,Adv.
Mr. Ankit Raj,Adv.
Mr. Vijay Joshi,Adv.
Mr. Kautilya Virat,Adv.
Mr. Vedansh Anand,Adv.
Mr. S.N.Verma,Adv.
Mr. Smriti Singh,Adv.
Mr. Sanjay Kumar Tyagi, AOR                 

For Respondent(s) Mr. Sanjay Jain,ASG
Mr. Devashish Bharukha,Adv.
Mr. Rajat Nair,Adv.
Mr. Padmesh Mishra,Adv.
Mr. Anukalp Jain,Adv.
Mr. Arkaj Kumar,Adv.
Mr. Akash Kishore,Adv.
Mr. Nakul Rai,Adv.
Mr. Shivam Shukla,Adv.
Ms. Tanya Agarwal,Adv.
Mr. Gurmeet Singh Makker, AOR

Mr. Chirag M. Shroff, AOR
Mr. Amandeep Mehta,Adv.

Mr. Shadan Farasat, AOR
Mr. Bharat Gupta,Adv.
Mr. Shourya Dasgupta,Adv.
Ms. Hrishika Jaina,Adv.
Mr. Aman Naqvi,Adv.
Mr. Dhruv Bhatnagar,Adv.

Mr. R.Venkataramani,Sr.Adv.
Mr. Surender Kumar Gupta, AOR
Mr. Chitvan Singhal,Adv.
Mr. Rajeev Gupta,Adv.
Mr. Neeraj,Adv.
Mr. Amit Tiwari,Adv.
Mr. Mudit Bansal,Adv.
Mr. Usman Khan,Adv.

Ms. Pinky Anand,Sr.Adv.
Mr. Neeraj,Adv.
Mr. Ankit Raj,Adv.
Mr. Vijay Joshi,Adv.
Mr. Kautilya Virat,Adv.
Mr. Vedansh Anand,Adv.
Mr. S.N.Verma,Adv.
Mr. Smriti Singh,Adv.
Mr. Sanjay Kumar Tyagi, AOR
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          UPON hearing the counsel the Court made the following
                             O R D E R

Heard learned senior counsel/learned counsel for the

parties.

Hearing concluded.

Judgment reserved.

(NEELAM GULATI)                                 (KAMLESH RAWAT)
ASTT. REGISTRAR-cum-PS                         COURT MASTER (NSH)
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